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FINAL REPORT OF THE JOII\T COMMITTEE IN ORIGINAL
APPLICATION No.70 oF 2024, SUBMITTED BEFORE THE H0N'BLE
NATIONAL GREEN TRIBT]NAL SOL]TH ZONE BENCH, AS PER THE

ORDER DATED 22.01.2024

In the original application No. 70 of 2A)4 Ral'rtrl V S Vs Kerala State pollution
Control Board and Others, the National Green Tribunal (SZ) constituted a joint
cotntnittee vide order dated 22.0l.2}24conprising of Representative of the

District Collector Ernakulam, Representative of Kerala State Pollution Control
Board, Representative of Divisional Forrest Officer Ernakularn to undertake
visits to the site, look into the grievances of the applicant, associate the applicant
and representative of the concerned project proponent, verify the factual position
and take appropriate rernedial action.

Pursuant to the order, a Joint Cornrnittee was fonned with the following ofTlcials
frorn the respective departrnents as mernbers of tlre comrnittee.

1. Sri Biju S, Tahsildar,N. Paravur, Ernakularn

2. Sajeesh .loy, Environtnetrtal Engirreer, Environrnental Surveillance Center,

Kerala State Pollutron Control Board, Eloor, Ernakularn.

3. Shahnas K F,Range Forest officer, Social Forestry Range, Ernakularn

It is respectfully submitted that the inspectton was conducted by Joint
Cornrnittee on 09.05.2024 at the alleged site to verify the factual position. The
applicant Sri. Rahul V S was not present at the tirne of inspection of the joint
committee. Sri. Suresh (other cornplainant) and representative of Shivagiri Mutt
branch were present during the inspection.

The representative of Shivagiri Mutt infbnned that the eight trees located in the
PWD road side close to the cornpound wall of Kaliktiangara Temple, a property
of Shivagiri Mutt causing damage to the compoLnrd wall and hence cornplaint
was submitted to PWD in the said rnatter. The applicant raised their objection on

cutting of trees as they were planted by villagers several years ago and these

trees provide shade and beauty to that location. Joint Cornrnittee decided to
conduct a hearing on 2l .05.2024 by giving prior notice to applicants,
representatives -of Shivagiri . Mutt, ryWD and KSEB to discuss the- vario.us
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concerns to be considered for suggesting appropriate rernedial action. h-rtimation

letter regarding hearing was issued to the concented parties on 20.05 .2024

It is respectfully submitted that the hearing was conducted by Joint Cornrnittee

at tlre chamber of the Tahsildar, N paravur taluk on 21 .05.2A24 on lI AM with

Environrnental Engineer KSPCB presiding. Representative of KSPCB,

Representative of Divisional Forrest Officer rnakulatn, Representative of the

District Collector Ernakularn and representative of the concerned project

proponent were present in the rneeting. Attendance sheet is etlclosed herewith

and rnarked as Annexure 1.

Swarni Annapekshananda stated that the trees mentioned irr the Original

application do not yreld any edible fiuits and possess a significantly lower

oxygen generation capacity compared to other trees. These trees have already

caused darnage to the compound wall of a temple which he represents. The act

of felling of branches these trees poses a risk to pedestrians along the road.

Additionally, the third respondent in the NGT case, named Suresh, who owns a

nearby shop, has been observed durnping waste on the sides of these trees. Trees

may pose a threat to the electrical lines in the fttture. As a proposed resolution to

this issue, the ternple representatives are willing to undertake the planting of an

equivalent number of trees in the event that the trees mentioned in the Orginal

application are pennitted to be cut down. He also mentioned that the first

respondent, who filed the case, is not present and shows no interest in pursuing

the rnatter, suggesting a lack of involvement in tlte case. T.l(. Udayabhanu, who

is representing the ternple, shares the same view ott this rnatter as Swarni

Annapekshananda.

Sureshkurnar C.G stated that these trees were planted by the local people

around 7 years ago, apart frorn the big tree, and they provide moral support

against cuttirrg them down. He urges protecting these trees by establishing

platform arotmd the foot of the trees and making it beneficial for the

environment. The representative frotn the PWD was absent. The Assistant

Er-rgineer frorn KSEB infbnned that they would provide a report after inspecting

tlre sitc. The currrrtrittcc rrrcrrrbers dccidetl that the firral tlecisiort ott this rrrattcr

would be rnade after receiving the report frorn I(SEB. The report subrnitted by

KSEB enclosed herewith and rnarked as Annexure 2.

To rnake final decision on this rnatter Joirrt Cornmittee condttcted a video

corrference on 19.07.2024.at I1.30 AM with Senior Environmental Er-rgineer

KSPCB presiding. Sri Shau M.A Senior Environrnental Engineer,

Representative of the KSPCB, Sri. Geo Basil Paul Range Forest Officer,
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representative of the Divisional Forest Officer Ernakulam, and Sri. Tomy
Sebastian K Tahsildar N, Paravur, representative of the District Collector
Ernakularn, were present at tlre meeting.

The comtnittee discussed the hearing notes of the concerned proponent during
the rneeting. There were 8 trees located on the PWD roadside close to the

compound wall of Kalikulangara Ternple. The cornrnittee noted that arnong

these trees, only one tree is large and causing damage to the compound wall, but
all other trees are small and do not pose any other danger. The large banyan tree

rnay be protected by constructing a platfonn around the foot of the banyan tree.

According to the KSEB report, all of these trees are located at a safe distance
frotn the electric lines, and KSEB fiequently prunes branches of trees that pose a

threat to the electric lines. Since there are no issues with these trees, the joint
committee unanitnously decided that the trees should not be cut. Copy of
minutes of the Joint cornmittee rneeting is enclosed herewith and marked as

Annexure-3

Dated this the 24't' day of .luly 2024

For and on behalf of the Jornt comrnittee
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Sub:- Hearing conducted by Joint Committee in the matter of O.A.No.70/2024(SZ) filed 
by Sri Rahul V.S.., before Hon'ble NGT- reg. 

Date of Hearing: 21.05.2024. 

Time 

7 

8 

9 

1. 

2. 

3 

4 

5 

SI.No 

6 

:1la.m. 

Name 

ATTENDANCE 

Sonsh 

Designation 

Sabu- A C- |Ales 944702 

Ayjunchandvan K 

climkal 

bront26.)agegrs 

RFO 

na 95 603044 

Phone Number 

Baunahudin 

AE 
KSPcB 

I4 28 

E,ElooY 

984792975 

gm 96, nno saugl Fosastoy 35476037367 

85416 )4102 

GA47D3) 

qo72421342 

Sign 

us 

21] os)2y 

21: 5.24 

4



KSEB 
I5 
YLARS OF 
CELEReATING 
THE MAHATHA 

No.DB/2/Gen / 2024-25/ 21/ 

51'6)uo: Www..kseh) CN U40100KL 2011 SGCO274 24 

Phone 04842449422, mobile 94960n9015 Email: eezhhne 

mlyo) 2|-02-2024 

70/2024 (SZ) - GeDDldo asnll nololo' TUoanImwl 

i- iaD3X•n§ G9 anglo GMIam NGT Principal Bench 

Dellas8 VAHð nglo50 - 683513 

rDGA lHlcoYod 21-01-2024 lgololaei G3Ol n0olo 

Ezhikkara 
683513 

ice 

of 

he 

Assistant 

Engine 

DOGIRS HTI LT 66)OGYO) 0eNDôhgl 

(IOACIO Central Elecricity Authorty( Measures relatng to 

Safety and Electric Supply) Regulations. 2023, Reg. 62. 63. 66 npmlo aj, 

KSEB LUd. Electrical 

Section 

5)ngm¯'mml 

myamlo8 nJm a0SIRUÔ HT/LT 05eITDg0N0l mlenlroo myoolo 

mlo 

l2 

5



6



\ | r t|\rri \\l\\tr\, t.rr
lrllll l(l(r,-rt | .nrrrrl r .r r 1,,l'1,,, r.r

I\\ill()\\lt.\t\l stlr\IltI \\( I ( t\trrt r_ir I-8i
.'rL'

C((b(Ola O\ro(IUIlC(I) Orrfl(D1.r), (D(;tn m'l(I)) I fid,6rl)
'.g1 

(ltlO t <Ur r rl O O rr$CrS rn r r r.r o(l rf rl(ti (l r i l,rrnt rrl rf,

ceot orE rrri
fs

\lirr ulcs ()l' Itc ()nlirrc lrr ('cl i n (, n llc ('(l l) oirt rrnnrillr( in lh(, (

.S hefirrr llr lr'trt e
N(i'l'on t 1)/07 /2$21

\'l"lllrt: c(rll l tllctrc('(l nt I I .10 AN4 rvrth Scrrror l.lrtr'rrorrnrcnlal [:.rrgrnccr. K St,'( lt
.,:.,'.r.l !.- I lrc trrcrnhcrs ol'tll(. .l()illt C'()tlnllllcc. consltl(rtc(l u* 1r", ilr" ortlcr rl.rl,-.i'l {' I --t(l:'l ol' () r\. No 7()i l0l4 (sZ), corrsislrrrg ol a rcprcsorrarrvc ol' rlc l.cr;ri.r..r rrc l\rllutron ('orrtr.trl lloard. a r.cprcscrrlat ivc oI thc i)rvisiorral fjorc.l ()[tiuur
' r:t:tLttIflttt. :rttd a ttllrcscnlirt ivc ol' tlrc District Collcct()r [irnakrrlam. w,ere prcrerrt ,i:
'il\' nlc.'rr !: Ihc dctrtils ol'thc rrcnrbcr.s prescnl al lhc nlccting arc as follsrvs

I Slr Shrlu N4,A

Sr..utt-rr Er*.ironlncnlal Engineer
Kr..rala State Polltrtion Conrrol Board

I Sri Geo Basil Paul
Ranue Forest C)fficer
St'rc ia I forestry Ernakularrr

: Srr. 'l'ornv Sebastian K
l.ahsildar N.Paravur (ln charge)

ilrc Inc!'tlng was coltducted lo rnake a final decision on this matter. The commrttcc
Jrscrssed rhe hearing notes of the-c_oncenrecl proporlent during tlre rneetine. Thcrc
'r crc crghr rrees locatcd on the pwD roadside close to the cirnpound rvall of rheShrr'agrri Murt propen!, (Kalikulangara Tenrpre). The cornnrifl""'*r"d rrrar anrong
tlresc rrces. only one tree was rarge and causing darnage to trre cornpot,"d',rrti.;;;i;i]
(rthL'r rrees are srnall and do not pose any other danger. According to the KSEIS rc1x.,rr.illl ol' tlrese trees are located al a safe distance ti'om the "t."iii" iirres. ana xstll
prtrnes branches of trees that pose a lhreat to tlre electric lines if uecesso^,. Sin... ,h..r..
arc no issucs rvith tltese trees, the joint cornnrittee unanirnousll, d.'ciaJitrat rlre trr.r.s
should not bc cut.

1'he rneeting ended at 12.00 noon.

rIl:lll(. rrl'(). \. \o.71)/ll 2J S7, tiled I s tlrl rrl \'t'

Sri. sil
Rnnge l;orcs rl

Social lcsl r\,

Srr. Ttrur) S tritst rlrr k(
l'altsrklar N. [)lr:rr tl

( ln clrlrpt i
- . -l:lrnakulnur

er

.r,r'tqi .rt !16lr tr:riri llrrrrt..i t r. i,.r,r:.r..,rn,r.r,
'ii,r..rr4.t.rlh ^|lr 

r,rr 
_

o^/t9A
SLr ,S,hii[M.A

rcrrror l:.rrvirdiriteilh{ Engirrcer
I.crela Stare lrollrit iO) Conrrol

lloard'.',,';--_..rr-.. - ."! /:r=l
. " 

)4/_i,,U,
L-'

trl

7


